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Take over of Fatka Hard Coke Bhatta

in Nirsa, Dhanbad

8314 SHRI A K ROY WIill the
Mimister of ENERGY be pleaged to
state

(a) whether the management of the
ECL has wnitten to the Energy
Ministry  for taking over Selected
Fatka Hard Coke Bhatta in its Nirsa
Mugma Zone, Dhanbad, by settling
the disputes with the erstwhile em-
ployer,

(b) whether the erstwhile owner of

Bhatta has agreed to withdrew from
contesting in the court; and





